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t [NATIMONAL SMALL INDUSTRIES COR-

PORATION OKHLA, NEW DELHI 
904. SHRI SURAJ PRASAD: WiH the 

Minister of INDUSTRIAL DEVELOPMENT/ 
be pleased to state: 

(a) whether it is a fact that the Ministry of 
Finance has circulated a memo to all the 
undertakings in Delhi suggesting them to 
grant 30 per cent o<: the pay as house rent 
allowance to their employees; 

(,b) whether it is also a fact that some of the 
undertakings have agreed to give 30 per cent 
of the pay as house rent allowance to their em-
ployees where as the National Small 
Industries Corporation, Okhla, New Delhi, 
have declined to give 30 per cent of the pay as 
house rent allowance to its employees; and 

(c) if so, the steps Government propose to 
take in order to ensure payment of house rent 
allowance to these employees as per 
suggestions contained in the said memo.?] 

t[THE DEPUTY    MINISTER    IN THE 
MINISTRY OF    INDUSTRIAL 
DEVELOPMENT/  

 (SHRI SIDDHE-

SHWAR PRASAD): (a) Yes, Sir, guidelines 
in this regard have been circulated by the 
Bureau of Public Enterprises in the Ministry 
of Finance. 

(b) and (c) Some of the public sector 
undertakings have accepted the suggestion. So 
far as the National Small Industries 
Corporation Limited, is concerned, the 
suggestion is being considered by the Board 
of Directors of the Corporation, who are the 
competent authority for the purpose.] 

■([CEMENT   PLIANT   IN  HOSHANGABAD 

905.  SHRI  NIRANJAN VARMA: 
SHRI BALRAM DAS: 
SHRI    SWAISINGH    SISODIA: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT/  
te pleased to state: 

(a) whether Government have since issued 
a licence for setting up of a Cement Plant in 
Hoshangabad (M.P.); 

(b) if not, the reasons thereof and when it is 
likely to he issued; and 

(c) what is the position in regard to the 
issuing of licence for setting up of a cement 
Plant at Maihar in Madhya Pradesh?] 

t[   ]   English translation. 
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f [THE MINISTER OF STATE IN THE 
MINISTRY OF INDLSTRIAL 
DEVELOPMENT/  

 (SHRI GHAN-
SHYAM OZA):   (a) No. Sir. 

(b) and (c) The applications received for 
these locations are still under examination.] 

 

t [TELE-COMMUNICATION SWITCHING 
EQUIPMEMT FACTORY IJN MADHYA PRADESH. 

906.   SHRI NIRANJAN VARMA: SHRI 
BALRAM DAS: SHRI    
SWAISINGH    SISODIA 

Will the Minister of COMMUNI-
CATIONS/ be pleased to state: 

(a) whether it is a fact that the Chief 
Minister of Madhya Pradesh had requested to 
locate a tele-communication switching 
equipment factory in the State; 

(b)i whether a Technical Team headed by 
the Chairman I.T.I, had already inspected 
certain sites in the state; 

(c) if so, what are the findings of the Team 
and the decision taken by Government in the 
matter; and 

(d) if no decision has so far been taken the 
time by when it is expected:'] 

t[THE MINISTER OF COMMUNI-
CATIONS/  (SHRI H. N. 
BAHUGUNA):   (a) and (b) Yes. 

(c) and (d) The Team is expected 

to submit its report to the Government of 
India in about a month's time. The decision of 
the Government about the location of the Fac-
tory would be taken thereafter, keeping all the 
relevant factors in view.l 

f[   ]   English translation. 

 


